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Petition(s) for Special Leave to Appeal (Civil) No(s).35364/2011

(From the judgenent and order dated 04/10/2011 in WP No. 1849/ 2003,
LPA No. 171/ 2011 of The H GH COURT OF BOVBAY)

ANANT R KULKARNI Petitioner(s)
VERSUS
Y. P. EDUCATI ON SCOCI ETY & ORS. Respondent (s)

(Wth appln(s) for exenption fromfiling OT. and prayer for interimrelief
and office report)
(FOR FI NAL DI SPOSAL)

Date: 31/01/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE K. S. RADHAKRI SHNAN
HON BLE MR JUSTI CE DI PAK M SRA

For Petitioner(s) C. U. Singh, Sr. Adv.
Prity Kunwar, Adv.
Shivaji M Jadhav, Adv.
For Respondent (s) Braj Kishore M shra, Adv.
Vijay Kumar Singh, Adv.
Apar na Jha, Adv.

M P. Sahay, Adv.

. Siddharth Arya, Adv.

i shwaj it Singh, Adv.

SSFSS SFS

M.

<

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st on 12.02.2013.
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